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t My, B, Mukherjee, counsel
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Through this application the applicants(respondents of

0,A.,) pray for extension @time for implementing the order

of this Tribunal passed in the O,A,

. 2 Ld, counsel for the applicants(mn@@ats of O.4,)

snbmits “that the ozder has been implenented and cheque has

been sent to the mdow of the deceased employee on 13,.8,2001,

3.

~

Having heard the ld. counsel for the parties, the time
for implementation of the order of this Tribunal is ertended

upto the date on which the oxder has been implemented,

contd.ee?2




4, The M,A,No,401/2000 stands disposed of,

*3MA 695/2000 S

Ld, counsel for the respondents wants to file reply
to thisM,A, He has already keen given emough opportunity
to file reply., but no reply has ‘yet\ been- filed, .Houe\ier,
the respondents are given 10 ciays;' time to file .reply. The

matter be listed on 21,9,2001 for further’ order,

MEMBER(A) S /£ CE..CHAT RMAN
S.M,




